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Ref. No.: GO +34 / 0.A. No. 592/2024 Date: ) 4| 68| 2624
From,

Badri Nath Singh,

District Magistrate,

Sonbhadra.
To,

The Registrar,

Hon'ble National Green Tribunal,
Copemicus Marg,

New Delhi.
E-mail-judicial-ngt@gov.in

Sub:- Submission of response on behalf of responsent no.4 District Magistrate, Sonbhadra in
compliance of directions issued by Hon'ble NGT vide order dated 11.07.2024 in the
matter of O.A. No. 592 /2024 News Item titled ""Sonbhadra BrEal 3 Rel JudrEl Bl
qrg Yyl fori=oT, Wi YT AECT_appearing in newstrack.com dated 24.03.2024.

Sir,

In Compliance of Hon'ble NGT order dated 11.07.2024 in the matter of O.A. No.
592 /2024 News Item titled "Sonbhadra ®rEei ¥ fRyer g T 9y wgEwr A, KRl
HHT” appearing in newstrack.com dated 24.03.2024, the response of responsent no.4,
District Magistrate, Sonbhadra is being filed herewith.

It is requested that the aforesaid response may be presented before the Hon'ble
Tribunal for kind consideration.

Encl.: As above.

Your's faithfully,

(Badri Nath Singh)
District Magistrate
Sonbhadra
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO- 592/ 2024

IN THE MATTER OF:

News Item titled “Sonbhadra gl # RyFeT guidis! &1 a1y

TGyUT (AT, ST+ T ATEAT appearing in newstrack.com
dated 24.03.2024

Order Date- 11.07.2024
Next Listing- 21.08.2024

RESPONSE ON BEHALF OF THE DISTRICT MAGISTRATE,
SONBHADRA DM _OFFICE, LODHI _SONBHADRA 231216
UTTAR PRADESH, INDIA IN COMPLIANCE TO THE ORDER
DATED 11.07.2024 PASSED BY THE HON'BLE NATIONAL
GREEN TRIBUNAL, PRINCIPAL BENCH, NEW_ DELHI IN
ORIGINAL APPLICATION NO. 592 OF 2024 IN THE MATTER
OF NEWS ITEM TITLED “SONBHADRA Wrsal H Rywer
qiidRitet &1 arg ygwur Aavr, S QR 9er” APPEARING IN
NEWSTRACK.COM DATED 24.03.2024

That this Hon'ble National Green Tribunal, Principal
Bench, New Delhi (hereinafter referred as Hon’ble Tribunal)

vide its order dated 11.07.2024 in Original Application No. 592

1
Response in OA 592 of 2024
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of 2024 in the matter of News Item titled “Sonbhadra wisdl |

Ry guidRiiet &1 9g uguur fAEE0, S @R 9ier 7 appearing in
newstrack.com dated 24.03.2024, instructed the following:-

“....1. Issue notice to following respondents who may file their response

within one month.
(i). Ministry of Environment, Forest and Climate Change Regional
Office Lucknow, Through its Deputy Director General Integrated
Regional Office Kendriya Bhawan, 5th Floor, Sector 'H' Aliganj,
Lucknow - 226020.
(ii). Uttar Pradesh Pollution Control Board, Through its Member
Secretary BuildingNo. TC-12V Vibhuti Khand, Gomti Nagar
Lucknow-226 010
(iii). Central Pollution Control Board, Through its Member
Secretary Parivesh Bhawan, East Arjun Nagar, Delhi-110032.
(iv). District Magistrate, Sonbhadra DM Office, Lodhi Sonbhadra
231216 Uttar Pradesh, India.

2. List on 21.08.2024....."

Response-

1. District Megistrate, Sonbhadra had submitted status report
before Hon’ble NGT vide its letter no G0683/0A-592/2024
dated 10.07.2024 in pursuant to order dated 22.05.2024
passed by Hon'ble NGT in the matter of OA No. 592/2024

News Item titled “Sonbhadra el & RHer guidiRilel &1 arg ugyur
fd7u;, S Y gEdr appearing in newstrack.com dated

2
Response in OA 592 of 2024
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24.03.2024. The letter dated 10.07.2024 is attached herewith

as Annexure-1.

2. As per letter dated 10.07.2024, UPPCB has issued closure

orders to 08 mining leases of District-Sonbhadra under
section 31-A of Air (Prevention and Control of Pollution) Act,
1981 (as amended) vide letters dated-10.01.2024.

3. In order to ensure the compliance of closure orders issued to
08 mining leases by UPPCB vide letter dated 10.01.2024,
District Magistrate, Sonbhadra has directed to Mining Officer,
Sonbhadra and  Sub-Divisional  Megistrate,  Obra/
Robertsganj, District-Sonbhadra vide reference no.
G0633/0A-592/2024  dated-01.07.2024  for  effective
compliance of closure orders.

4. The mining officer vide their reference no.-886/khanij/2024
dated 05.07.2024 informed that mining activity of 06 out of 08
mining leases are closed / non-operational. Rest 02 mining

leases have valid CTO presently.

Therefore, the above response on behalf of the District
Magistrate, Sonbhadra as respondent no. 4 is submitted before
this Hon’ble National Green Tribunal for perusal and kind

consideration.

(Badri Nath Singh)
District Magistrate,
Sonbhadra.

Response in OA 592 of 2024
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Ref. No.: G0683/ O.A. No. 592/2024 Date: 10.07.2024

From,

Chandra Vijay Singh,
District Magistrate,
Sonbhadra.

To,

The Registrar,

Hon'ble National Green Tribunal,
Copemicus Marg,

New Delhi.
E-mail-judicial-ngt@gov.in

Sub:- Submission of action taken report in compliance of directions issued by Hon'ble NGT

vide order dated 22.05.2024 in the matter of O.A. No. 582 /2024 News Item titled
“Sonbhadra $rgeil ¥ fwer gaddl &1 arg yquvr fFEFen S 9 AHEr appearing

in newstrack.com dated 24.03.2024.

Sir,

In Compliance of Hon'ble NGT order dated 22.05.2024 in the matter of O.A. No.
592 /2024 News ltem titled "Sonbhadra ®Tgal ¥ Rywer gididl &1 arg wgwor FAgzen, o+ @@

HHAT" appearing in newstrack.com dated 24.03.2024, the action taken report is being filed
herewith.

It is requested that the aforesaid status report may be presented before the
Hon'ble Tribunal for kind consideration.

Encl.: As above,

Your's faithfully,

Sonbhadra
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Status Report in pursuant to order dated 22.05.2024 passed by
Hon'ble NGT in the matter of OA No. 592/2024 News Item titled

“Sonbhadra Wwigdl # Rier gdididtel &1 arg uguor A=, S+ qR1 arder
appearing in newstrack.com dated 24.03.2024

1. Hon'ble NGT vide its Order dated 22.05.2024 on Original Application No.
592/2024 in the matter of News Item titled “Sonbhadra wEel ¥ Riger guidiitst
D1 91g YgWUT (44301, S 911 J1Hel 7 appearing in newstrack.com dated 24.03.2024,

instructed the following:-

“«

........ 6. Hence, we implead the following as respondents in the matter:

(i). Ministry of Environment, Forest and Climate Change Regional Office Lucknow, Through
its Deputy Director General Integrated Regional Office KendriyaBhawan, 5th Floor,
Sector 'H' Aliganj, Lucknow - 226020.

(ii). Uttar Pradesh Pollution Control Board, Through its Member Secretary BuildingNo. TC-
12V VibhutiKhand, Gomti Nagar Lucknow-226 010

(iii). Central Pollution Control Board, Through its Member Secretary PariveshBhawan, East
Arjun Nagar, Delhi-110032.

(iv). District Magistrate, Sonbhadra DM Office, Lodhi Sonbhadra231216 Uttar Pradesh, India.

7. Let notice be issued to the above respondents-3
8. Same issue is pending before the Tribunal in O.A. No. 176/2022. Hence, the office is directed
to list this O.A. along with O.A. No. 176/2022 on 11.07.2024...”

2. Hon'ble NGT vide its Order dated 17.10.2023 on Original Application No.
176/2022 in the matter of Aman Chaudhary versus Union of India &Ors,

instructed the following:-

........ 15. The Director Geology and Mining Department, Uttar Pradesh, the District
Magistrates and the Superintendent of Police in the State of Uttar Pradesh are directed
to ensure that no mining is allowed to commence or continue without obtaining of
CTE/CTO from UPPCB as the case may be which fact has to be verified by them with

reference to the information uploaded by UPPCB on its website from time to time.

Page 1 of 2 @9/




66

3. For complying of above order dated 17.10.2023 in the matter of OA 176/2022,
UPPCB has already issued closure orders to 08 mining leases of District-
Sonbhadra under section 31-A of Air (Prevention and Control of Pollution)
Act, 1981 (as amended) vide letters dated-10.01.2024. The details of mining
leases and closure orders copy are attached herewith and marked as
Annexure-1.

4. In order to ensure the compliance of closure orders issued to 08 mining
leases by UPPCB vide letter dated 10.01.2024, District Magistrate, Sonbhadra
has directed to Mining Officer, Sonbhadra and Sub-Divisional Megistrate,
Obra/ Robertsganj, District-Sonbhadra vide reference no. G0633/0A-592/
2024 dated-01.07.2024 for effective compliance of closure orders. Copy of
letter dated 01.07.2024 is attached herewith and marked as (Annexure-2).

The above additional information is being filed for the kind perusal and

consideration of this Hon'ble Tribunal.
@™

. g\o
Dated: 08.07.2024 UK. Gupta)

Regional Officer
U.P.P.CB
Sonbhadra

Page 2 of 2
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Annexure No.1

SUE—9T9s H 08 URR /80U /HRY URAISHRI Bl SRl a=81 ATae 6l gar:
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SN
SO, UTTAR PRADESH POLLUTION CONTROL BOARD
A
Ref. No: H05469 / -2 / vl Io—66 / T 3N/ 2024 Dated: 10-01-2024

Smt. Binduwati Devi /o hri Ram Chandra Ratna, R/o- Village- Bijri Harhun, Churk, District-
Soncbhadra, U.P Proposed of "Sand Stone (Khanda, Gittl & Red Morrum) Mine" Project at
Gata No.-52, at Village- Sirsiya Thakural, Tehsil- Robertsgan), Distrlet- Sonebhadra, U.P.,

Leased Area -5.0 ha.

e f& Smt Binduwati Devi /o hri Ram Chandra Ratna, R/o- Village- Bijri Harhua, Churk, District-
Soncbhadra. U.P Proposed of "Sand Stone (Khanda, Gitti & Red Morrum) Mine" Project at Gata No.-52, at Village- Sirsiya
Thakurai, Tchsil- Robertsgan), District- Sonebhadra, U.P., Leased Area -5.0 ha. R am B‘tﬂi FE ATA | IUa

aﬁiﬁﬂﬂﬁ%ﬁﬁﬂﬁﬁﬁﬁﬁﬁ?ﬂﬁﬂ&%f#ﬁﬁﬂﬂﬂw(mﬁmmmm)
AP 1974 @ UNI—25 Ud arg weuw fawor @en Frame) sifafram, 1981 # gaRI-21 & Fgaa NAZL
/@, e fEar s sffard

& 5 AT T ERa aiewo, ¢ Reeh § Rarmha slogo W@ 176/2022 FHA G
T ga e e od I F uila e &t 17.10.2023 @ Qo 3w fr=raq 2-

“ ....15 The Director Geology and Mining Department, Uttar Pradesh, the District Magistrates and the Superintendent
of Police in the State of Uttar Pradesh are directed to ensure that no mining is allowed to commence or continue
without obtaining of CTE/CTO from UPPCB as the case may be which fact has to be verified by them with
reference to the information uploaded by UPPCB on its website from time to time. ......"
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T.C/12V, Vibhuti Khand Gomti Nagar, Lucknow - 226010
Phone: 2720831, 2720828, 2720691 & 2720681 - Fax: 0522 — 2720764
Email; info@uppcb.in - Web Site: www.uppcb.in
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- SR TR yguYr AT are

Mﬂﬂi
ﬁ\gi’? UTTAR PRADESH POLLUTION CONTROL BOARD
Re?;a: H05469 -2/ vioflodlo—66 /T3 e/ 2024 Dated: 10-01-2024

i - - - Robertsganj, District-
Shri Gyanendra Tripathi, Add.- Ward No.- 21, Ashok Nagar, Tehsil
Sunhh:drnm.l’;'l’?ﬂpu:ed Project of "Dolo Stonc",( Gitti, Boulder ) Mine Project located at
Araji No.- 7536 Ga Mi, Khand No.- 02, Villlage-Billimarkundi, Tehsil- Robertsganj, District-

Sonbhadra, U.P, Leased Arca 4.0 ha

ue f& Shri Gyanendra Tripathi, Add.- Ward No.- 21, Ashok Nagar, Tchsil- Robertsganj, Disuicl- Snnbhadr;,
U.P, Proposed Project of "Dolo Stone",( Gitti, Boulder ) Mine Project located at Araji No.- 7536 ;ri; I;[%‘%(hana;; I;:ﬁj?ﬂ
Villiage-Billimarkundi. Tehsil- Robertsganj, District- Sonbhadra, U.P, Leased Area -4.0 ha o191

QA o (wrguor fFawer qa
mﬂﬁaﬁhwﬂwmmwmmﬁmmtﬁﬂmﬁfﬁﬁmaﬁ
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“ ...15 The Director Geology and Mining Department, Uttar Pradesh, the District Magistrates an

of Police in the State of Uttar Pradesh are directed to ensure that no mining is allowed to cum.menie u; cuntm:::
without obtaining of CTE/CTO from UPPCB as the case may be which fact has to be verified by them w

M . N
reference to the information uploaded by UPPCB on its website from time to time. ......
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T.C/12V, Vibhuti Khand Gomti Nagar, Lucknow — 226010
Phone: 2720831, 2720828, 2720691 & 2720681 - Fax: 0522 - 2720764
Email: info@uppcb.in - Web Site: www.uppch.in
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A
2 %"’? UTTAR PRADESH POLLUTION CONTROL BOARD

Ref. No: H05469 /-2, vosflodio-ss /¥4 smdvr /2024 Dated: 10-01-2024

Ajay Kumar Singh S/0 Shri Baljnath Singh, M/a A.K.S. Industries 5§14/ 15, Ambrosiya
Apartment, Lanka, Distt: Varanasi., Proposed 'Granite (Glttl & Boulder) Mine Project at
Gata no. 2Ga, Village Jata Juwa, Tchsil Dudhi, Distt: Sonbhadra,U.P. Lease area 1.670 ha.

ag b Ajay Kumar Singh S/o Shri Baijnath Singh, M/n AK.S. Industries 514/15, Ambrosiya Apartment,
Lanka, Distt: Varanasi., Proposed 'Granite (Gitti & Boulder) Mine Project at Gata no. 2Ga, Village Jata Juwa, Tehsil Dudhi,

Distt: Sonbhadra,U.P. Leasc area 1.670 ha. oY 3 g1 wer wmdm | awRiae aftfe wua 92 g7 2101 @ @1
I fEm s R, s ol wou A @/ o (wgwer Prawer aer P sffm, 1974 % a1-25 U4 a1y
s Frarer qen ) sftfam, 1081 @ aRi-21 @ ammfa WAL /WA wra fra s a2

ﬂ?ﬁimwaﬁasrﬁww,qéﬁﬁﬁﬂﬁﬂmﬁﬂaﬁoqoﬁmws/znzzmm
T AT 6 U 1 30§ qiRa W Reifd 17102023 D G @ FreTaq g

...... 15 The Director Geology and Mining Department, Uttar Pradesh, the District Magistrates and the Superintendent
of Police in the State of Uttar Pradesh are directed to ensure that no mining is allowed to commence or continue
without obtaining of CTE/CTO from UPPCB as the case may be which fact has to be verified by them with
reference to the information uploaded by UPPCB on its website from time to time. "
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T.C/12V, Vibhuti Khand Gomti Nagar, Lucknow — 226010
Phone: 2720831, 2720828, 2720691 & 2720681 - Fax: 0522 — 2720764
Email: info@uppcb.in - Web Site: www.uppcb.in

[ @ PPN RN Y PN -r\.:\-:ﬁ\-/\--(\-:\-::a\ngr



38 71

o SR W uguer AR 91

=~ Y /
3 %’ﬁ UTTAR PRADESH POLLUTION CONTROL BOARD
Ref. No: H05469 /-2, voiflodio—6s,/ a4t srav /2024 Dated: 10-01-2024

Shri Ajay Kumar Singh S/o Late Shri Onkar Nath Singh, R/o-18/188, Ayappa Temple, Sector-
8. Obra, Tehsil-Obra, Distt-Sonbhadra (U.P), Proposed for “Billi Markundi Building Stone
Gitty/Boulders Dolostone Mining Project (Khand-4)" at Gata no/ Arazi No, 7536 Ga. M|, near
Village - Billi Markundi, Taluka: Obra, District: Sonbhadra, Uttar Pradesh, Area - 4.0 ha

ue f& Shri Ajay Kumar Singh S/o Late Shri Onkar Nath Singh, R/o-18/188, Ayappa Temple, Scctor-8. Obra,
Tehsil-Obra, Distt-Sonbhadra (U.P), Proposed for “Billi Markundi Building Stone Gitty/Boulders Dolostone Mining Project
(Khand-4)" at Gata no./ Arazi No. 7536 Ga. Mi, near Village - Billi Markundi, Taluka: Obra, District: Sonbhadra, Uttar

Pradesh. Arca - 4.0 ha ROy 3 T HET WA | SWFT INfa I R IHE N @4 &1 &4 & Fmn &,
Rrad ol Uow A< § o (7w Fyarer den Prasen) sffrm, 1974 A aRI—25 T4 ag AGEOT AR T
Rra=on) SR, 1981 @ URI—21 & e WAL /DA wra fFa wrn aifard 2

T2 5 AEE ST 2R e 92 feeeh ¥ famniE sovo WEAT 176 /2022 A AE
g TP 3% 3PeT ¢ 3 A ailRa ey RS 17102023 3 FuTa 3 A &

)

...... 15 The Director Geology and Mining Department, Uttar Pradesh, the District Magistrates and the Superintendent
of Police in the State of Uttar Pradesh are directed to ensure that no mining is allowed to commence or continue
without obtaining of CTE/CTO from UPPCB as the case may be which fact has to be verified by them with

reference to the information uploaded by UPPCB on its website from time to time. ...... 3
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fFy o 8-
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UTTAR PRADESH POLLUTION CONTROL BOARD

Ref. No: H05469 -2/ vosfodt—es/ ¥ siev /2024 Dated: 10-01-2024

Shri Arun Singh Yadav, R/o- Village-Billimarkundi, Tehsil- Obra, District- Sonbhadra, u.pP.,
M/s Shri Mahadev Enterprises, Proposed Project of Bullding Stone (Gitti/ Boulder (Dolo
Stone)), in Gata No.- 4949 Kha, Village-Billimarkundi, Tehsil- Obra, District- Sonbhadra,

U.P., ( Area : 5.880 ha.)

ue f& Shri Arun Singh Yadav, R/o- Village-Billimarkundi, Tehsil- Obra, District- Sonbhadra, U.P., M/s Shri

Dolo Stone)), in Gata No.- 4949 Kha, Village-

Mahadev Enterprises, Proposed Project of Building Stone (Gitti/ Boulder (
Billimarkundi. Tehsil- Obra, District- Sonbhadra, U.P., ( Area : 5.880 ha.) R 3T THTE HE AT | SR afeid

mmmﬁmwmmﬁmmaﬁmﬁﬁﬁmwméﬂm(mﬁmwmﬁﬁm

SRFE, 1974 @ URI—25 U4 arg WeuvT Frawer @ frasvn) e, 1981 @ ERI-21 & ama WAL

/i Aa wra e s fferd 2
u‘e’%#ﬁ‘—fmmgﬁaamaﬁw,aéﬁaﬁﬁﬁaﬂnﬁﬂaﬂuqoﬁwws/mzzwﬁﬂﬁ

mwmmﬁmﬁqﬁamﬁﬁﬁ1?.1n.znza$§ﬂ‘ﬂﬁmﬁrﬂﬁﬂﬁ:—
“ ... 15 The Director Geology and Mining Department, Uttar Pradesh, the District Magistrates and the Superintendent
of Police in the State of Uttar Pradesh are directed to ensure that no mining is allowed to commence or continue

without obtaining of CTE/CTO from UPPCB as the case may be which fact has to be verified by them with
reference to the information uploaded by UPPCB on its website from time to time. ...... "
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-1 Y~/
2 %}%ﬁ UTTAR PRADESH POLLUTION CONTROL BOARD
Ref. No: H05469 /-2 vocflodio-ss /adt sivr /2024 Dated: 10-01-2024

Shri Abhishek Kumar Singh S/o0 Arvind Kumar Singh, R/o- Villnge & Post- Chhitauni,
District- Varanasi, U.P., M/s Unnti Engineering, Proposed River Bed Sand/ Morrum Mining
Project from Son River located at Gata No.- 221 Cha, Village- Sasnail, Tehsil-Obra, District-
Sonbhadra, U.P., M/s Unnti Engincering , Lease Area: 18.215 ha

g& f& Shri Abhishck Kumar Singh S/o Arvind Kumar Singh, R/o- Village & Post- Chhitauni, District-
Varanasi, U.P., M/s Unnti Engineering, Proposed River Bed Sand/ Morrum Mining Project from Son River located at Gata
No.- 221 Cha, Village- Sasnai, Tehsil-Obra, District-Sonbhadra, U.P., M/s Unnti Engincering , Lease Arca: 18.215 ha forst
I FHE PET WA | IR aftfa wd W 3HE gV @A &1 el fE o 2, s o v a9 @
et (rgwor frawor wen o) sffam, 1974 @Y uRi-25 vd arg wgwer farer e FeEen) sfefaE, 1981
B gRI-21 B A WAL /WA, ura s aifard € |
gz f6 Wi st eRa afRewor, 8 Reelt § faref= sfogo w&m 176 /2022 3 dE)
W g offe sRea vd s ¥ qiRa AW fRSie 17.10.2023 & GETA 3w fA=aq 8-
“..... 15 The Director Geology and Mining Department, Uttar Pradesh, the District Magistrates and the Superintendent

of Police in the State of Uttar Pradesh are directed to ensure that no mining is allowed to commence or continue
without obtaining of CTE/CTO from UPPCB as the case may be which fact has to be verified by them with

reference to the information uploaded by UPPCB on its website from time to time. ......"

7 & A0 SN, gRT uRa SwWie IRy 3 AqueH ¥ v a1 @ 9F AP 20102023 B
HeZH | s @19 e & vg 9y (Igu faro qen fason) sfifgm, 1981 @ aR1I-317 & 3ria
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mmmmmm% | B UG A gL GEH ANEN B AFHSAIRT A IhE D fAwg e o) ey

1. AP HIE @ TR SAIGA / HUTa- Wihar B depral UWTd | a5 fbar ofmar 2|

2. G ARFRGT | ge & B R 2 fF @ IUA gBE F A ah @ 3 /v

aen qafavefra Wafa & awre wE d fwa @ 2 |

AP B AR gF i ¥y sl
/
I TR HfrSRY
mﬁmﬁwwmma@m. (-2)

1. Few®, -a@ vd @fved ey, Sar Ry, @fia wea, aaes |
2. GeW Hiud, U gfeRvr gME ides Wiftewv, qufarvr PRwmem, Rt wve, Tmd TR

G |
foremfererd, |Fve |

3,
4, Iefers / A Jefleran G IBET
5. gwuﬂ%ﬁﬁl . |
6. & TR JRHR), Arsd A, Sowo weyY Py A€, FEs |
7. 8417 JMRFN, Io%0 weEvr FrgEw L, WreTe | ™
& qgERor ARHR)
(-2

—— —

—— e

T.C/12V, Vibhuti Khand Gomti Nagar, Lucknow - 226010
Phone: 2720831, 2720828, 2720691 & 2720681 - Fax: 0522 - 2720764
Email: info@uppcb.in - Web Site: www.uppcb.in

C et tasirin e



. 74
o ST Ua¥ Uguul fAa=vor a9l
':gg,;% UTTAR PRADESH POLLUTION CONTROL BOARD
Ref. No: H05469 /-2, gostodlo—ss,/ 38 v/ 2024 Dated: 10-01-2024

Shri Rajeev Kumar Sharma,R/o- 59- Chakarpuri Paper Mil Colony Near Metro City
Nishatganj Mahanagar Lucknow,,Uttar Pradesh, Proposed for Mining of Gitti Boulder (Dolo
Stone) Mining Lease Area at Araji No:-4478 Chha, Village-Billimarkundi, Tehsil -Obra
District-Sonbhadra , Uttar Pradesh, Area 1.80 ha.

g & Shn Rajeev Kumar Sharma,R/o- 59- Chakarpuri Paper Mil Colony Near Metro City Nishatgan)
Mahanagar Lucknow,,Uttar Pradesh, Proposed for Mining of Gitti Boulder (Dolo Stone) Mining Lease Area at Araji No:-4478
Chha, Village-Billimarkundi, Tehsil —Obra District-Sonbhadra , Uttar Pradesh, Area 1.80 ha. ol 31 3&18 @@1 WA |
SR affd WA W IDIE GN @A @7 B g o @, frws o www @ A o (agewr Fawer qar
Fr=mn) fefam, 1974 9 aR1—25 U9 arg wguwr famer @ frfEen) fefiam, 1981 @ aR-21 @ I
WAL /WA wra & s sifard 2

e & i sy eRa afewo, 7€ fReeh o faarefi= aflovo E&&m 176 /2022 3HA &
&I T 3% 3R vd 3= § uiRa amdwr RETe 17.10.2023 & gETd W frerad 8-

“...... 15 The Director Geology and Mining Department, Uttar Pradesh, the District Magistrates and the Superintendent
of Police in the State of Uttar Pradesh ore directed to ensure that no mining is allowed to commence or continue
without obtaining of CTE/CTO from UPPCB as the case may be which fact has to be verified by them with
reference to the information uploaded by UPPCB on its website from time to time. ...... ”
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1 Y EE |
2 %\Jﬁ UTTAR PRADESH POLLUTION CONTROL BOARD
Ref. No: HO05469 ,/¥1-2,/vocfodto—ee /ad amdwr /2024

Dated: 10-01-2024

Is’hl"i A:.:t 'E";ittll‘ Add:;- 61, Bari Dala, Dala, Tehsil- Robertsganj, District- Sonbhadra, U.P,
ropo olo Stone"(Gitti, Boulder) Mine Projcct located at Araji No.- 5593 ka, Khand

No.- 08, Villlage-Billimarkundi, Tehsil- Robertsgan), District- Sonbhadra, U.P, M/s Amit
Enterprises, Leased Area -4.230 ha

Ue b Shri Amit Mittal, Add.- 61, Bari Dala, Dala, Tehsil- Robertsganj, District- Sonbhadra, U.P, Proposed
"Dolo Stone"(Gitti, Boulder) Mine Project located at Araji No.- 5593 ka, Khand No.- 08, Villlage-Billimarkundi, Tehsil-

Robertsganj, District- Sonbhadra, U.P, M/s Amit Enterprises, Leased Area -4.230 ha o am g@rg HEr A | YT
aftfa e W IR R @ @ B fear o @, Rrd R wow a8 A e (g Farer agn )
Fff¥T, 1974 A aRI—25 TE Ay weuwr faror qen FHaEn s, 1981 # gRI-21 B F=rEa AL
/AN wra o s aftard 2
uﬁﬁsqﬁ?ﬂumgﬁamﬂéﬁﬁhﬁﬁmﬂtﬁﬂaﬁo@m1?5/2ozzar=1=1a‘mﬁ
T YA oifE IR T 3§ wRa e RefE 17.102023 @ G S A 8-
“....15 The Director Geology and Mining Department, Uttar Pradesh, the District Magistrates and the Superintendent
of Police in the State of Uttar Pradesh are directed to ensure that no mining is allowed to commence or continue

without obtaining of CTE/CTO from UPPCB as the case may be which fact has to be verified by them with
reference to the information uploaded by UPPCB on its website from time to time. ...... v
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1. THN AR, 2. IufTATSN, 3. @ ARHER,
(@), a1 /A, |9 |
|9 | |9 |

pugr 70 I gRT iftrever, A fReell g1 3070 HAT-592 /2024 News Item titled
"Sonbhadra ®1gal A Rer gdnd=id &1 ag wgwor fAE, WM YR | appearing in
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